Central Administrative Tribunal, Prinelpal Beneh, Moy Deild
C.ANo.2187/2004

Honw'ble Mr.Justice B. Panigrahi, Chairman
Hepvble Mr. M. P. Singh, Vice Chalrman(A)

ihi, this the 10th day of November, 2005

Jal Singh Sfo Shri Amar Singh,

Voridng as Life-Cuard

in the Baby Ram Govi. Sarvedaya Bal Vigyalaya,

Shahdara, Delhi-32

2fc House No.285 g,

Gal No.1, Bhola Nath Nagar,

Shehdara, Delhi-32 . Applizant

—te
.

The Director of Education,

Governmeant of National Capital Termitery of Delhi,
Oid Secretariaf,

Lfbi 3-55-

2. The Chisf Secretary

To the Government of National Capital Territory of Dalhi,
1G4 Stadium,

New Delil22

2. The Cortrofler of Accounts,
& & B Block, Vikas Bhawan,
i P. Esiate, New Dslhi-2

-

The Principal,

Babu Ram Govi. Sarvodaya Bal Vidyalays,

Zhahdara,

Dalhi-32 ....Respondents

i
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S’
‘\.
..\

Agvocate: Ms. Simran, proxy for Mrs.Avnish Ahlawat)
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Justice B. Paniorahi, Chairman

In the midst of heaving, Shri Srivastava, the learned counsel
appearing for the applicant sought leave to withdraw the application with
any.

2.0n hearing the learned counsel appearing for both the perties, it
has emerged that respondent authorities had allowed the ACP Scheme
bensft to the applicant in the past but, of course, they took a stand that

Xhe applicant was not entitled to such bensfit. On subsegquent discovary
of the said fact, they issued a show cause notice to the applicant. Since
uch subject-matter of controversy is not hefore us, we do not want o
debve into such e aspect at this stage. It is open to the applicant to file

|
z;ep}y to the show cause notice whereby the respondents wanted to review
their sarlier order by which they had granted the ACP Scheme bensfit to
the applicant. Respondents would be at liberty to take their own
ﬁeciéan inn the matter of grantrefusal of the ACP benefit after giving a

chance of hearing to the applicant by passing @ reasconed order, CUA

liberty to file a fresh application upsn the subsequent cause of action, if

Ry

disposed of.
{ MR urngh { B. Panigrahi}
\;';.,e Chelrman(A Chalrman -





